
JTHAL 401INISTRATIK TR IUUNAL 
EFANML ORE 

DATED THIS JHE lAth JY OF JULY, 187 

Prsnt : Hon'blo Sri C. RAMMKRISHNA RAU 	Member (j) 

Hon'ble Sri P.RI\FIJASAN 	 Ilembar (A) 

EEJ-_EJJ L'J 
' o. 

Sri Hanqi Swamy, 
C/u Sri H.S.Jois,Athiocts, 
No.150/35, Qagd2vil, 
Shankdrpularn, 

Eancelore - 4. 	 ... 	 Mpplicrit 

( Sri Prasa;i Subbanna 	•.. hivoco ze ) 

\Js. 

T qv Djrctor of Consus Oper2t11ions 
arnataka, 21/1, Mission Road, 

	

- 27. 	 I 

Joint .Jjrec:or of Census 
ratioi, o.21/1, ijasion F.d, 

	

ialore - 27. 	 II 	 ... 	 HponJnta 

;ri F.J.[:ao 	 ,•. 	Advocatr ) 

This applicatidn has corns Up before the coutt today. 

i'blo Sri P.Sriniijson, Hemuar(A) mode We fullouiinç 

ID H J 

In this applic tiun ia••de u/s 19 of the Administiativa 

Tribunals Act, 1955, the apliant is acjricwod with order dated 20.5.87 

of rAsrt, ndant 2 (:J Uan5us Lpraticn, F rn5t5:ku ) Ly which he ws ravalt3d 

Ca oho pcst or Cornpubci to that of A .ICi;nL Compiler. 5ri i.J .Rao, 

appeared for thl respondents. Aftar the matter was heard 

14. sorna timo Sri Prasad 5ubbana, learnod caunol forthe applicant, 

uught permission to withdraw he application to which Sri Rao had no 

L 	ct ion. 

Im viow of this the apliction is dismissed as withdrawn. 

Paiti 	Lo Lear Lhjt costs. 

4~A 
HEiEmES(J) 	 NLh1bE(A) 

an. 

I 



REGISTER D 

CENTR'L ADtIINISTRI4TI\JE TRIBUNrL 
BAriG[AL0RE BENCH 
4H-*1 	4 i 

Commercial Complex(BDA), 

Indiranagar, 
Bangalore - 560 038 

Dated : 	e 	T 
Ppplication No. _13J87(FJ_ /:( ) 

- Applicant 

Rangeswamy 	V/s. The Director of Census Operations in Kernateks & anr. 
To 

It Sri.Rangaswamy, 
5'atitfcrL Aeavtt.. 	', 

of Cebus Operations, 
Road, 

3]'OS- 27. 

Sri,H,S.Jois, Advocals, 
:. 'Vagdevi', 

Shankarapuram, 
4. 

The Director of Census Operations, 
21/1, Mission Rd, 
B'lors— 27. 

4. The Joint Director of Census Operation, 
21/1, Mission Road, 
B'lor.— 27. 

Sublect: SENDING COPIES OF ORDER PASSED BY THE BENCH IN 

APPLICATION NO. 	413j87.(r) 

Please find enclosed herewith the copy of the 0rder/ 

passed by this Tribunal in the above said Application on 	14.-7—R7 

End : as above. S ECJ-I-01' bF F I CER 
(juDICIAL) 

5 .Sri.M.Vasudava Ran, 
Central Govt, Standing Counsel, 
High Court Buildings, 
B'lore— 1. 

Balu* 



CENTHAL AD1IN ISTRAT I \IJ TR I BLINAL 
EN G AL Oh C 

OATED THIS THE 14th JAY OF JULY, 187 

Prassr-it : Hcin'bls Sri Ch, RAMMKRISHNA RMO 	flernber:(J) 

Hon'ble Sri P.SRINfl/ASAN 	1lambr (A) 

APPLICATItJ'j No. 413/37(F) 

Sri Ranaswamy, 

c/o Sri H.S,Jojs,Adoctes, 
No.150/36, 'Jagdevi', 
Shankarpux em, 

Bancalore - 4. 	... 	Applicant 

Sri Presed Subbanna 	,•• 	AdJocB ) 

Vs. 

The Director of Census Operations 
in Iarnataka, 21/1, i1ission Road, 

8ançalore - 27. 

Te Joint Ujrector of Census 
Operation, No.21/1, Mission Road, 

Banalore - 27. 	... 	Respondents 

( Sri N.V.Fao 	 S.. 	 Advocdte ) 

This application has come up before the court today. 

Hon'ble Sri F.5riniiasan, r'ember(A) mde the folloaino : 

U R 0 

In this applic.tion made u/s 19 of the Administrative 

Tribunals Act, 1985, tha applicant is acricved with ordir dated 20.5,7 

of respondent 2 (JD Census Upeations, arnataka) by which he was reverted 

7f( 
	

from the post of Computox to that of Asistant Compiler. Sri h..Rao, 
(( 	

$3 
Addl.C.G.S.C., appeared for the respondents. After the matter was heaid 

fDI some time Sri Presad Subbanna, learned counEel forthe applicant, 

ac 

_- 	
sought permission to withdraw the aplicatio-i to which Sri Rao had no 

to  
objection. 

In view of this the apliction is dismissed as withdrawn. 

c. 	P.itr.s to bear their costs. 
NL 

IIMbER(J) 
	

rlCr1bER(A) 

an. 


